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taking steps to send out our techni­
cal team or teams to Soviet Russia 
for the purpose the kon. Member has 
mentioned.

Shri N. B. Chowdhury: May I know 
whether we can have an idea of the 
time when the work will start?

Shrl K. C. Reddy: The time is
specifically mentioned in the agree­
ment.

Competent OriracERs

*246. Sardar Akarpuri: Will the
Minister of RehabUitation be pleased 
to state whether it is a fact that Gov­
ernment propose to abolish the posts 
of Competent Officers and entrust their 
duties to Revenue Officers in Tehsils?
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Mr. Speaker: The point is, it is true 
that the Revenue Officers allot the 
land which is vacated. But, the duty 
of vacating the land is that of the 
Competent Officers. Have Govern­
ment considered that point of view to 
expedite the work of vacating the 
property so that it can be allotted by 
the Revenue Officers?

4o ; 3prn ^  *}fspr m
'PPT frt insr?

I

Export o r  Husked R ice

•247. Shri Sadhan Gupta: Will the 
Minister of Commerce and industry
be pleased to state the reasons for 
liberalising the export of husked rice 
and for the reduction of the export 
duty thereon?

The Deputy Minister of Commerce 
and Industry (Shrl Kannngo): With
the return to normal conditions, the 
pre-war pattern of trade was allowed 
to be re-established. In the pre-war 
period India was both an exporter 
and importer of rice.

The export duty was imposed when 
there was a wide margin between 
internal and external prices. With 
the fall in world prices, the duty of 
20 per cent ad valortm could not be 
sustained and had to be reduced to 
the pre-war level of 2 annas 3 pies 
per maund.

Shri Sadban G«pta: May I know 
whether this liberalisation of export




